):mqg s Yaar..%c.)..z.;..'. ?‘023

ﬁg‘f’ \,' ) I,RAJKUMA‘Q o e Ty snnlaaughte-r,fwlfe of SUREN@RQPI"\S&‘JA",
}Edgo years, belonging to GIHRR\HQHHMSHBHH

S%Wmosemce and presently working as ... OfFIC_E ﬂTTEN{DENT s @HRBHN ..............

@/Y give herein telow the details of the assets (immavable, movable, bank balance, etc.) of
0;9’(} myself, my spouse and dependants®:

A.  Dstalls of mo 1518
: {Asgets in joint name indlcating the extent of joint ownership will also have to be
\ACLQ/, given)

45 & “Description | Seif | Spouse """'("E?héﬁ&iﬁ'i?"f""'ap'thﬁm “Dependant-3
< Mo, | ... | Weme(s) | . Neme 1. Name .. Etc. Name
i h . |
{i} { Cast 1000 R i A % _ _(i
{ii) Deposits in i i T ' '
Ranks, Financial | L _
Institutions And | Q 00° | b . e
Non-Banking / = |
Financial ‘ t
} | Companies
.Ax-. | A - WY, 2 e —
{iii} | Bonds, = ! ! @ ‘
Debenturas and = i | }
Shares In i3 = I i . —
companias | | |
| (v) { Other financlal ?:L'I—Q | |
institukions, ‘ 3
NSS, Postal poLICY Mo,
savings, LIC } = idd it — !
{ Policies, etc 669:”)“3 i j
(v} | Motar Vehicles W\-\(;RO _
(details of - s g
L make, elc.) (ALA 49 ! k — 20k
ot ase R 151 Jl_ﬂ ST IR N coic
vi ewellery (give = 1 7 i
details of (oL ! i |
] ‘ vatue) Sf“’\:Eﬂ | | i S —
T CHUINORINSISI L SRR O (RSN et S——
{vii) | Other assets, ! ;
such as values S b - ;
of claims / i — ‘ ' | = 1
L linterests | I PR FS———— ]

Nota: vaiue of Bonds / shares { Debentures as per the latest market valug in Stock
Exchange 0 respect of Listed companies and as per books in the Case of non listed
companies shauld be gQiven.

+ pependant here means & person supstantialty dependeat on the income of the
employee.

oy ke




AA

[tha. Propertles in }omt owuc.rstup indicating the extent of joint ownership will
also have to be Indicated]

Description

] TSelf |

__Name

-

| measurement)

Agricultural Land -

- Location{s)

- Survey number(s)
- Extent (Total

(i

-Current market value |
Mo -agricultiral Larsd

- Location(s)

- Survey number(s)

- Extent (Total |—

neasurement)

(i)

-Current market value |

Buildings (Commercial |

and regidential)

Location(s)

- Survey fdoor

number(s)

~ Extent (Total :

measuremnent) a
- Current market l

value !

o
v —

()

Houses / Apartm ents,
etc, i
- Lacation{s} i
- Survey /door ?
number(s)

- Extent (Total
measurement)

- Current market
value

Hame

" Dependant-2
Ete. Name

d

. Hame(s)

(v)

Others (such as
interast (n property) |

|}
e

Spouss f Dependant-1 | Dependant-2
i

— — l
k
S A bl PRSE -
|
|
i =
T
H

H
— —
|

- e

(2)

1 give hereinn below the details of my habilities / overdues 10 public financial

institutions and government dues:-

" [Mote ; Please glve separate detalls for each tem]

§r. | Description
Na
{a) (i Loans from Banks

N N

{1i} Loans fram financial
ingtiburions

(hl) Government Dues:

i {a) dues to departments
| dealing with goverament

Home & addrass of Bonk /

Amount outstanding as

accommodation

(b) dues to departments
deating with supply of

s water )

; (r ] du I ) CJL.I'."ﬂ"TI’HL‘l‘l'

| gealing with suppty of

| electricity

Finaneglal Institutions(s) / DN b ivansebrassiraraessons
Ll Deportinent (5} L
BEye gmnn VI DHAN SABYA | %
— ) e




(d) dues to departments {
deallng with telephones |  — i i
(e) dues to departments

 dealing with government

transport (including — e
aircraft and helicopters) | W e
| (fy Other dues, if any f i
s— N

(b} [ Income Tax ncluding
surcharge [Also indicate
| the assessment year uple ’DEYPK1011 @
% which Income Tax Return ‘
» | fled. Give also Permanent | b |
| Account Number {PAN)]
(i) Wealth Tax [Also
Indicate the assessment — —
year upto which Weaith
| Tax return filed.]

(Ill] Sales Tax [Onl-, in

case of progrietary - T
_business | el et >
(iv) Property Tax I T o T S
GPE/CPF/PRAN Mo, - i | ‘{”’0 1 59 (, 5 6 5 1 I
Gander 2 " ™M [ (H/F} s
Date of Birth £ ro :6 0 i'_ | l 9 9 3 (OD/MM/YEYY)
Ciass/Group e P s,
Cadre " | QFFICE ATTENDENT (’DRRQ Iw) v ]

(Full Name e.3. B.A.5.-Bihar Admmlsuﬁtlve 59"‘\*!"1.
B.5.5,- Blthar Secretarlat Service eic, )

Hame District i { : ROHTAS l

I hereby declare that the above details are true to the best of my
knowledga and belief.

Signatire Q"‘JJC““““'\

Mame of Employee: . RHJ_ KUH!‘\R
pace. PRTNA sesanonen OFELCE ATTENDENT (ORGAY )
oate:. 0L~ 0L - 2013 BTHAR vIOHAN  IABHA

Cepartmoent:.,

Note: Please sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computer typed (single side)
in prescribad format,

@C\) }L-w'\a/\




